
 

 

GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

LOK SABHA 

UNSTARRED QUESTION NO. 3101 

TO BE ANSWERED ON JULY 11, 2019 

 

SCHEMES FOR URBAN HOUSING 

 

NO.  3101   SHRI KOMATI REDDY VENKAT REDDY: 

 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 

state:   

(a) whether the Government has sanctioned any houses under the 

schemes implemented for urban housing in the country during the last 

five years; and 

(b) if so, the details and the present status thereof, State/UT-wise? 

 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE  

MINISTRY OF HOUSING AND URBAN AFFAIRS 

[SHRI HARDEEP SINGH PURI] 

 

 

(a) & (b): Yes, Sir.  Ministry of Housing and Urban Affairs (MoHUA) is 

implementing Pradhan Mantri Awas Yojana (Urban) [PMAY(U)] since 

25.06.2015 for providing assistance to States/Union Territories (UTs) in 

addressing the housing requirement of the people belonging to 

Economically Weaker Sections (EWS), Lower Income Group (LIG) and 

Middle Income Group (MIG) categories in urban areas.  

A total 83,62,975 houses have so far been sanctioned under the Scheme, 

out of this, 48,31,580 are at various stages of construction and 26,07,913 

are completed.  State/UT-wise details of present status of the Scheme 

are at Annexure. 

****** 

 

 

 



Annexure referred in reply to LSUQ No - 3101 due for 11.07.2019 

State/UT wise details of physical and financial progress under PMAY (U) 
 

 

 

 

Sl No 

 

 

State 

 

Project 

Cost 

(Rs in Cr.) 

 

Central 

Assistance 

Released 

(Rs in Cr.) 

 

Houses 

Sanctioned 

(Nos) 

Houses 

Grounded 

for Construction 

(Nos) 

 

Houses 

Completed 

(Nos) 

1 A&N Island (UT) 54.13 0.28 612 36 20 

2 Andhra Pradesh 69,896.33 6,815.86 12,47,929 6,84,353 3,10,302 

3 Arunachal Pradesh 357.87 105.24 6,285 6,867 1,644 

4 Assam 2,212.21 504.13 71,526 49,250 15,294 

5 Bihar 13,901.11 1,375.95 2,68,913 1,35,126 57,576 

6 Chandigarh (UT) 57.79 5.44 250 5,210 5,210 

7 Chhattisgarh 9,640.63 1,133.24 2,29,137 1,46,557 57,418 

8 D&N Haveli (UT) 277.90 52.76 4,602 3,690 1,878 

9 Daman & Diu (UT) 51.26 10.01 938 776 397 

10 Delhi (UT) 2,708.55 316.64 14,008 54,588 37,988 

11 Goa 120.59 14.00 654 595 594 

12 Gujarat 45,864.11 5,945.27 5,24,827 4,41,626 3,13,378 

13 Haryana 25,106.97 669.88 2,60,492 37,656 16,234 

14 Himachal Pradesh 454.99 64.75 8,637 6,428 2,596 

15 Jammu & Kashmir 1,859.05 106.92 34,655 19,338 5,216 

16 Jharkhand 11,650.97 1,415.31 1,87,576 1,12,684 66,543 

17 Karnataka 34,435.26 3,125.00 5,82,260 2,84,339 1,50,517 

18 Kerala 4,735.85 1,043.69 1,23,827 86,061 52,306 

19 Lakshdweep (UT) - - - - - 

20 Madhya Pradesh 34,947.59 5,942.44 6,89,325 5,06,404 2,83,820 

21 Maharashtra 87,265.91 4,548.27 9,85,591 3,69,525 2,21,822 

22 Manipur 1,094.95 194.93 42,821 21,834 3,204 

23 Meghalaya 177.35 6.32 4,658 1,555 1,038 

24 Mizoram 630.68 110.68 30,025 6,416 1,434 

25 Nagaland 799.73 151.90 28,760 18,946 3,846 

26 Orissa 5,216.74 837.09 1,42,027 82,924 54,118 

27 Puducherry (UT) 527.89 64.04 11,506 7,087 2,523 

28 Punjab 2,624.36 377.78 56,722 35,385 15,822 

29 Rajasthan 11,028.71 1,028.12 1,82,258 1,02,738 64,772 

30 Sikkim 14.79 3.18 529 501 236 

31 TamilNadu 33,353.07 3,528.70 6,48,697 5,30,298 2,48,935 

32 Telangana 18,077.83 1,670.89 2,10,915 1,73,607 71,849 

33 Tripura 2,236.00 629.76 80,344 49,299 36,339 

34 Uttar Pradesh 55,870.17 6,587.75 12,95,679 5,92,469 3,38,893 

35 Uttrakhand 2,349.37 326.11 34,632 17,773 10,633 

36 West Bengal 16,237.20 2,702.19 3,51,358 2,39,639 1,53,518 

Total 4,95,837.91 51,414.52 83,62,975 48,31,580 26,07,913 
***** 


